
NEUTRAL CITATION NO. 2024:MPHC-JBP:48035 

                                                     

                                      
       -1-                                                       FA-278-2024 
 
 

IN    THE    HIGH   COURT    OF   MADHYA   PRADESH 

A T JAB ALPUR  

BEFORE  

HON'BLE SHRI JUSTICE VIVEK RUSIA  

& 

HON'BLE SMT. JUSTICE ANURADHA SHUKLA 

ON THE 20th OF SEPTEMBER, 2024 

FIRST APPEAL No. 278 of 2024  

SMT. SWATI SHRIWASTAVA  

Versus  

SAURABH SHRIVASTAVA  

 
Appearance: 

Shri Mayank Shrivastava, learned counsel for the appellant.  

Respondent is present in person. 

 
ORDER 

Per: Justice Vivek Rusia 

 

 This appeal is filed by appellant / wife against the judgment and 

decree of divorce dated 20.01.2024. Both the parties were relegated to 

the mediation process which is successful and as per the mediation 

report, the wife has agreed to withdraw this appeal. 

02. The mediation report dated 16.08.2024 is reproduced 

hereinbelow: 
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03. In view of the above, this First Appeal stands dismissed as 

withdrawn. 

 

 

(VIVEK RUSIA)                                            (ANURADHA SHUKLA) 
       JUDGE                                           JUDGE 

Divyansh 
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